
6383 Written Answers 10 DECEMBER 1957 Written Anno era 6384

Aj for contract labour, no broad 
chance is contemplated, except that in 
respect of goods handling contracts, it 
is proposed to encourage the award of 
such contracts to co-operatives of the 
handling labour.

Licensed porters and contractor's 
labour, not being railway employees, 
the question of their enjoying facili
ties given to railway servants does not 
arise. Casual labour directly employed 
by the railway enjoy facilities appro
priate lo fhi- nature of their employ
ment

Advisory Board for Hire Trading 
Business

’1341. Shri L. Aehaw Singh: W ill 
the MjhisIit of Food and Agriculture
tx pleased to state:

S=, -vtij Msvcks 
Board for Rut Trading Business ap
pointed by Gnvi mment in Manipur, 
and

(b l  i f  so. th e  basis on u h ich  the 
appo in tm en t is m ade’

The Minister of Food and Agricul
ture (Shri A. p. Jain): (a) and (h)
An Advisoiy Committee to advise the 
Kiev Tiading Officer, Manipur, has 
been formed The member* of the 
Committee, apart from Government 
Officials, represent various interest* 
jike (in'umers. producer!,, traders etc
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Steamer SerV'c* between India and
UJS.A.

*1345. ShrinM(i *•* Palchoudhori:
Will the M irier of Transport and 
Communications be pleased to state:

ia) whelhef >t is a fact that the 
question of a^rding permission and 
of giving financial ass.stance in regard 
to launching <»f » nev Shipping Com
pany for oP̂ ratsi’-g fast monthly 
servite between Ind.a and the U S.A 
is under the <Tlrl iteration of the Gov
ernment of li'dia. and

lb) if ‘•o, (*he’i ei final deciuon is 
lita'iv to be pken’

TUe Minister o! Transport and Com
munications (Shri Lai Bahadur 
Shastri K iai and (b) A request for 
permission to float a new shipping 
company tor eperating a cargo service 
bet* ecu Indi* and U S A is under 
Government« consid< ration and a 
decision i& expected to be taken 
shortly Thert ls at present no speci
fic sequent before Government for the 
grant of «my financial assistance to the 
proposed company

Russian Apparatus for Cancer

“134*. Shri Brajesbwar Prasad: Will 
the T̂ i-i'ster of Health be pleased to 
state-

(a) whether Russian Scientists have 
invented an apparatus which will en
able doctors to detect cancerous 
tumours in their first stages of growth; 
and

(b) wbelber Government have ap
proached tbe Government of the 
U-SSR in order to find out to what 
extent this apparatus has been deve
loped’

The Mi»l*t«r of Health (Shri 
Kanaarkar): (a) The Government of 
India have no information.

(b) .Vo,




